
GOVERNMENT O:F MEGHALAY A 
LA W (n) DEPARTMENT 

***** 
NOTIFIC ATION 

Dated Shillong, the 11 th September, 2026 

No. LJ(B) 48/2020/265 - In exercise of the powers conferred by sub-section (4) of section 14 
of the Bharatiya Nagarik Suraksha Sanhila, 2023 , the overnor 01' Mcghalaya hereby appoint 
Smti. Ayush i Pradhan, II\S Sub Oi i. ional Officer (, adar) and confers power of the ub­
divisional Mag istrate within East Khasi Hills DistricL with im mediate eflect until further 
orders. 

Sd/-
(A.K. Sangma), 

Legal Remembrancer & 
Sccretary to the Govt. of Meghalaya, 

Law Department 

*** 
Memo No. LJ (B) 48/2020/265 -A, Dated Shillong, the 11th September, 2026 
Copy forwarded to:-
1. The Deputy Commissioner, East Khasi I Iills District, Shillong with reference to your 

lettcr No. KeR 20/1I90/Vol-I/83/866 Dt. 03.09.2026. 
2. The Director of Printing & Stationery, Meghalaya, Shillong for publication of 

Notification in the Meghalaya Gazette. 
3. Per onncl& A.R. (A) Department for information. 
~~~ (Data Entry Operator) Law (A) Department for uploading the Notification in the 

Law Department website. . 

By order etc., 

~H~ 

Add!. Legal Remembrancer & 
~nt Secretary to the Govt. of Meghalaya, 

Law (B) Departmcnt. 


